near Pandurthy Railway Station in
Andhra Pradesh; ang

(b) if so, what action has been
taken by Government thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHAEBIR PRASAD): (a) Yes, Sir,

(b) Construction of road-over-
bridge in replacement of level cros-
sing near Pendurthy has been sanc-
tioned fin the Railways’ Budget of
1986-87. As soon as the necessary
lang for the bridge approaches is
acquired by the State Government,
the work will be taken up for execu-
tion.

Claim of Compen-ation by victims of
roy] accidents

1904. SHRI MURLIDHAR
CHANDRAKANT
BHANDARE:

SHRI MAHENDRA
« PRASAD:

Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) whether a recent study
revealed that hardly 15 per cent of
the victims of roag accidents or their
familieq in Delhi file claimg for com-
pensation; '

(b) if so, what fis the number of
accidents involving fatalities and se-
rious injuries during the last three
years and the number of persons
who fileq compensation claims; and

(c) what steps have been taken to
give justice to accidents victims.
effectively? .

THE MINISTER OF STATE OF

THE MINISTRY OF SURFACE
TRANSPORT (SHRI RAJESH
PITATY. (2 ta (r) The information

fis being collected.
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Indian Ship Building Yards

1906. SHRI SUKOMAL SEN:
SHRI E. BALANANDAN:

Will the Minister of SURFACE
TRANSPORT bpe pleaseq to state:

(a) whether Indian ship-building
yvardg need protection from Govern-
ment against theiir foreign counter-
parts, in view of their relative late
entry into the market after the in-
dependence;

(b) whether the recent decition to
enhance the pari passy obligations of
Indian ship buvers from 1:1 to 3:1
is in line with giving cupport to in-
digenous industry; and
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(e) if so, what the details

thereof?

are

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHRI RAJESH
PILOT): (a) Yes, Sir.

(b) ang (c) While the pari passu
obligation for purchase of indigen~
ously built ships by Indian Ship-
owners is to provide protection to
the indigenous ship building indus-~
try, the recent change in pari passu
was done in line with the assessed
capacity of Indian yards catering fo
.the large ocean going sector.
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Revamping of Calcutta Port

SHR; SUKOMAL SEN:

SHRI RAMNARAYAN
: , GOSWAMI:

Will the Minister of SURFACE
TRANSFPORT be pleased to state:

1508,

(a) whether Government have re-
ceiveq any memorandum from Bengal
Natfona} Chamber of Industry re-
garding revamping of Calcutta Port;
anqg .

(b) if so, what
ra‘sed therein?

are 1ihe points

THE M NISTER OQF STATE 'OF
THE MINISTRY OF SURFACE
(SHRI RAJESH
PILOT): (a) and (b) A memoran-
dum from the Bengal Nationa! Cham-
ber of Commerce and Industry dated
11-5-88 was received in the Ministry
which inter-alia contains some sug-
gestions for the development of Cal-
cutta Port. The other issues reiised
therein concern to Development &
Maintenance of National Highways,
Develcpment of Inland Waterways,
Development of Shipg Repairing In-
dustry anq Deve'onmeént of Fleating
Craft Industry.

Review of the Strategy to contain
population growth

1909. SHRI CHANDRIKA PRA-
SAD TRIPATHI: Will the Minister
of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whether Government have re-
viewed their strategy, including the
adoption of cheaper and more



